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Labour Cooperative Societles in
Manipup

4467. Shri M, Meghachandra, Will
the Minister of Food and Agricul-
ture be pleased to state :

(a) the number of labour co-ope-
rative societies functioning in Mani.
pur;

(b) the facilities granted to these
labour co-operative societies in their
labour contract work;

(¢) whether Government propose
any further extension of facilities to
these co-operative societies; and

(d) if so, the details thereof?

The Minister of State in the Minis-
try of Food, Agriculiure, Community
Development and Cooperation (Shri
M. 8. Gurupadaswamy): (a) Ninety-
seven labour cooperative societies
have been organized in Manipur.

(b) The labour cooperative socie-

ties can be awardedq works up to Rs.

20,000 without call of tenders; labour
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cooperatives of Scheduled Castes and
Scheduled Tribes can be awarded
works up to Rs, 35,000. Financial
assistance is given to deserving socie-
ties in the form of share capital con-
tribution and subsidy for manage-
ment expenses, Tribal labour socie-
tles are also given subsidy for pur-
chase of ¢ools and equipment,

(e) It is proposed to continue the
existing concession regarding award
of works and also give financial assist-
ance in the form of share eapital
contribution and manageria] subsidy.

An apex society will also be organiz-
ed.

(d) The apex society will help in
the procurement of work and provide
guidance to ijts member organizations.
The details regarding the financial
assistance to be given in the current
year for the apex society and the
primary labour contract societies are
being finalized.
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Stone chips in Foodgrains

4470, Shri N, K. Sanghi:
Shri Bedabrata Barua:
Shri Kameshwar Singh:
Shri Atam Das:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that stone
chips were found in the wheat sup-
plied by the Centra] Government to
Bihar Relief Committee for running
free kitcheng in the drought-affected
area; and

(b) if so, the action taken by Gov-
ernment in the 'matter?

The Minister of State in the Min-
istry of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) and (b). The
Bihar Relief Committee have inti-
mated that stone or brick pieces and
coal were found in some wheat bags
received from Central Government
Godown, Digha. The matter is being
inquired into and suitable action will
be taken.

LA.C. gervice to Calicut

4471, Shri P. C. Adichan: Will the
Minister of Tourism and Civil Avia-
tlon be pleased to state:

(a) whether the study of traffic
potential of Calicut with a view to
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extend the Indian Airlines Corpora-
tion service to Calicut in Kerala has.
been completed; and

(b) if so, the results thereof?

The Minister of Tourism and Civil
Aviation (Dr. Karan ‘Singh): (a) and
(b). The Indian Airlines Corporation
hawve just compieted the study of
traffic polential and reported that from.
commercial point of view there
appears to be a case for operation of
an air service tg Calicut. This is now
under consideralion.

Al travel by employees of Food Cor--
poration of India

4472. Shri George Fernandes:
Shri J. H, Patel:
Shri Madhu Limaye:
Shri Rabj Ray:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) the total money spent on air
travel by the officers of the Food.
Corporation of India since the Cor-
poration was set up in 1964;

.

(b) the amount of cancellation fee
paid to the Indian Airlines Corpora-
tion by the Food Corporation of India
as cancellation charges for not using
the seats booked by the Indian Air-
lines Corporation flights; and

(¢) whether Government have-
sought any explanation from the Food
Corporation of India for the enor-
mous sums spent on air travel and
cancellation charges?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) and (b). The
information is being collected from
the Food Corporation of India and
will be laid on the table of the
House.

(¢) No, Sir. Under the Food Cor-
porations Act, the general superin-
tendence and management of ﬁ_ie
effairs and business of the Corpora-





